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DmsjCD Dsmanm f o r  G r a n t s , 1979*80 
o *  M i n i s t r y  o r  H ea xo h  a n d  F a m i l y  

W e l f a r e

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY) ; I beg to lay on the Table a 
copy of the Detailed Demands for 
Grants (Hindi and English versions) 
of the Ministry of Health and Family 
Welfare for 1979-80. [Placed .in 
Library. See No. LT-4329/79J.

R e v ie w  an d  A n n u a l  R e p o r t  o f  C a sh e w  
C o r p o r a tio n  o r  In dia L td ., N e w  D e lh i  

f o r  1977-78
THE MINISTER OF STATE IN THE 

MINISTRY OF COMMERCE, CIVIL 
SUPPLIES AND COOPERATION 
(SHRI ARIF BEG) : I beg to l»y on
the Table a copy each of the following 
papers (Hindi and English versions) 
under sub~section (I) of section 619A 
of the Companies Act, 1956: —

(1) Review by the Government on 
the working of the Cashew Cor­
poration of India Limited, New 
Delhi, for the year 1977-78.

(2) Annual Report of the Cashew 
Corporation of India Limited, New 
Delhi for the year 1977-78 along with 
the Audited Accounts and the com­
ments of the Comptroller and 
Auditor General thereon, {Placed in 
Library, See No. LT-4330/79].

^ l v i w - E x t r a c t e d  O i l ,  De~Ouxd 
M e a l a n d  E d ib le  F l o u r  ( C o n t r o l )  

Amw, O r d e r , 1979

th e  MINISTER OF; STATE IN THE 
™*NISTRY OF COMMERCE, CIVIL 
SUPPUES AND CO-OPERATION 
(SHRi KRISHNA KUMAR GOYAL): 
I beg to lay on the Table a copy of 

■ Solvent-Extracted Oil, De-oiled 
f eal Udible Flour (Control)
amendment Order, 1979 (Hindi and 
English versions) published to Notifl- 
aUoâ No, GSR 8t7(E) in Gazette of 

india dated the 2nd April, 1879, under
EssentSf011 i e> 3 of the
tPlaced  ̂ ^ C tH 2 dl^  Aet' i m ' 
^31/79) S«« No. LT-

B o rd e r  S e c u r ity  F o r c e  V e te r in a r y  
O f f i c e r s  R e c r u itm e n t  (A m d t.)  Rules,

1979

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE MINISTRY OF LAW. 
JUSTICE AND COMPANY AFFAIRS 
(SHRi S. D. PATIL): On behalf of
Shri Dhanik Lai Mfendal I beg to lay 
on the Table a copy of the Border 
Security Force Veterinary Officers
Recruitment (Amendment) Rules, 1979 
(Hindi and English versions) publish- 
in Notification No. GJ3.R. 605 in 
Gazette of India dated the 7th April, 
1979, under sub-section (3) of section 
141 of the Border Security Force Act, 
196a [Placed in Library. See No. LT- 
4332/79],

A u d it  R e p o r t  o f  A c c o u n ts  o f  D e lh i  
F in a n c ia l  C o r p o r a t io n  f o r  1976-77, 
D e ta i le d  D em an ds f o r  G ra n ts , 1979*80 
o f  M in is t r y  o f  F in a n ce , P a r lia m e n t ,  
D e p tt . o f  P a r lia m e n ta r y  A f f a i r s  

e tc ., e tc .

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
ZULFIQUARULLAH): I beg to lay 
on the Table;—

(1) A copy of the Audit Report 
(Hindi and English versions) of the 
accounts of the Delhi Financial Cor­
poration for the year 1978-77 under 
sub-section (7) 0f section 37 of the 
State Financial Corporation Act, 
1951. [Placed in Library. See No. 
LT-4333/79}.

<2) A copy of the Detailed De­
mands for Grants (Hindi and Eng­
lish versions) of the Ministry of 
Finance for 1979-80. [Placed in 
Library. See No. LT-4334/79).

(3) A copy of the Detailed 
Demands for Grants (Hindi and 
English veẑ sdong) of Parliament, 
Department of Parliamentary Af- 

Secretariats of the President 
and Vice-President and Union 
Public Service Commission for 
1979-80. [Placed in XAbrary. See 
No. LT-4335/79].


